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(iiy INSTALLATION OF  AUTO-
TELEPHONE EXCHANGE AT
SAVARKUNDL. .

SHRI NAVIN RAVANI (Amreli) : The
building for the Auto-Excharge at Savar-
kundla is ready since iwo months. The
equipment for the proposed Auto-Exchange
has already been received at Ahmadabad.
But for reasons not known, the execution
of installation of work of Auto Exchange
at Savarkundla has not yet been taken in
hand. Due to this lay the public face a
lot of difficulties with the present mannual
exchange. Morover, pending demands
for new telephone, connections cannot be
met as the capacity of the local exchange
is exhausted.

_ The trunk call traffic from Savarkundla
to bombay, Surat, Baroda, Rajkot, Amreli
is badly delayed or cancelled as there are
no direct stable channels to the above
stations. At the time of commissioning
of wideband Microwave system on Rajkot—
Amreli—Bhavangar route and Bhavanagar
— Ahmedabad route, the following new cir-
cuits be alloted to Savarkundla :

(1) Savarkundla—Rajkot—dialing cir-
cuits.

(2) Savarkundla—Amreli—No delay
and dialing circuits.

(3) Savarkundla — Bombay—dialing
circuits.

(4) Savarkundla—Surat—dialling cir-
cuits.

(5) Savarkundla — Baroda — dialing
circuits.

(iii) FUNDS FOR A BROAD-
GAUGE LINE FROM KULTI-
PURAM TO TRICHUR VIA
GURUVAYOOR

SHRI V. S. VIJAYARAGHAVAN
(Palghat) : The demand for a broad gauge
line from Kuttippuram to Trichur via
Guruvayoor is a long standing one. The
above demand was raised taking also into
account the requirements of thousands of
devotees who visit the famous Srikrishna
temple at Guruvayoor. Considering this,
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‘the Central Government had carried out
a survey of this line. However, no amount
has so far been provided in the budget
for its construction. Thus, a long standing
dream of the people of this area for this
line has not been fulfilled.

Guruvayoor is one of the major pili-
grim centres in the South and a large
number of devotees from different parts of
the country come and offer worship in this
temple. So, a railway line in this area
would no doubt be a profitable one. Be-
sides, it would promote the overall econo-
mic development of the State.

Therefore, 1 would request the Govern-
ment to make necessary allocation in
the next budget and start the construc-
tion of this line without any further
delay.

(iv) NEED TO CONSTITUTE A JOINT
CONTROL BOARD OF RAJAS-
THAN AND MADHYA PRADESH
TO CONTROL THE JOINT
HYDRO-ELECTRIC/IRRIGATION
PROJECT.
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* (v) QUICK TRANSPORTATION OF
BEIAL LEAVES FROM DIFFERENT
STATIONS OF WEST BENGAL

SHRI SATYAGOPAL MISRA
(Tamluk) : The betel leafl growers of
West Bengal, under the banner of West
Bengal, Rajya Panchasi Samiti, have been
agitating all over the State demanding
quicker  transportation of the betel
baskets. .

West Bengal grows 2/3 of the total
betel leaves of our country, and the leaves
grown there are also of a very high quality.
Being highly perishable goods, the leaves
require quickest transportation by the
railways. So, arrangements must be made
for speedy despatch of the leaves from
Howrah, Sealdah, Srerampore, Sheoraphulj
stations on the Eastern Railway and
Uluberia, Bagnan, Mecheda and Panskura
statious on the South-Eastern Railway,
these being very important points on their
transportation route. Stoppages of the
following trains with boking facilities at
the stations mentioned below should be
arranged a forthwith ;— *

(a) 134 Up Ahmedabad Exp. at
Mecheda; (b) 29 Up Bombay Exp. at
Bagnan and Uluberia; (c) 9 Up Doon Exp.
at Srerampur and Shepraphuli and (d)
463 Up Hatia Fast Passenger at Bagnan.
Alongwith this, adequate booking facilities'
for the betel baskets should bé made in Up-
Down Hatia Fast Passenger, Up-Dn. Puri
Passenger, Up-Dn. Rourkela Exp., 49 Up
Amritsar Exp., 83/101 Up A/C Exp. and I
Up Kalka Mail. i

I do, therefore, urge upon the Government.
of India, the Ministry of Railway to adopt
all necessary measures for the quicker
transportation of betel baske!s from different
stations of West Bengal to the different
parts of our country.

(vi) NON-PAYMENT OF INTERIM
RELIEF TO EMPLOYEES OF
SALAS HYDRO-ELECTRIC
PROJECT.

DR. KARAN SINGH (Udhampur) :
The Salal Hydro-Electric Project in Jammu is
one of the most important projects in hand,
which when completed will provide power
to large areas of North India. Work on the
Project started in 1970, and the project
has been directly under the Government
of India. The employees of Salal Project
have been drawing pay and allowances

according to the Central Government
rates.
For some reasons, the interim relief .

announced by the Government of India
with effect from June 1983 has not been
paid to the employees of the Salal Hydro-
Electric Project. ~ This has caused a great
deal of justifiable resentment among the
employees who have resorted to a chain
hunger strike with effect from 27th October,
1983. Several wecks have elapsed but no
action has been taken on their genuine
demands.

I would urge the Ministry of Energy to
look into this matter immediately and
ensure that the relief is paid to these em-
ployees. !

(vii) N§ED TO DECLARE BAIRWA

COMMUNITY AS SCHEDULED
CASTE.
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